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<a) the number ot .ships called at Cal­
Gutta, Bombay and Madra. Porta dUriDS tbo 
t .. t three )'ean : 

(b) "botber the Calcutta Port Autho­
rlCy hal submitted aoy proposal for imple­
mentation in the Seventb PJan per~od for 
the Improvement or the Port ; and 

(c) If 10, tbe details of the Itept takon 
or proposed thereon ? 

THB MINISTER. OP STATB IN 
THE DEPARTMENT Of SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
(a) The number of ships oalled 
at calcutta, Bombay and Madra, Port 
durma .he Jast three years is as under :-

Port 1983·84 1984·85 1985·86 

Calcutta 810 761 8«19 

Haldia 419 455 562 

Bombay 3,956 4,193 4.218 

Madras 1,438 1,522 1,617 

(b) The Calcutta Port Trust have 
already ,ubmitt cd their Plans for imp) e­
mentation during tho Seventh Plan period 
for improvement of the Port. An outlay of 
Rs. 139 crores has been provid..:d by 
Government for Plan Schemel of Calcutta 
Port Trust as per details given below:-

(i) Calcutta Rs. 47 crores 

(il) Haldia Rs. 62 crores 

(Ui) Comprehensive Rs. 30 crotes 
'Scheme for improve-
ment of draught in 

the HoothlY Estuary 

Ra. 139 crores ---------
(c) Tbe following schemes bave so far 

been sanctioned for implementation :-

(R.s. In crores) 

(1) Second Oil Jetty 35.71 

(2) Replacemont of TDJ 

'Mal.ti' 2.50 

(3) Replacoment oft TUB 
'Stalwart' 4.10 

(4) Replacement 01 River 
Survey VOIAI 
'Pathfinder' 6.50 

(5) Replacement of Mobile 
Cranes 1.90 

(6) Contain cr Handliol 
Facilities·at Calcutta 10.36 

(7) Comprebensi,e Scheme 40.50 
for improvement of 
draughts in tbe Hooghly 
Estuary. 

Jurisdiction of New Railway Dlv;sion 
at Sambalpar 

6186. SHRIMATI JAY ANTI pATNAIK. 
Will the Minister of TRANSPORT be 
plea~ed to state: 

(a> the total kiJometres of railway 
lines which fall under tbe jurisdiction of 
tbe newly created Railway Division at 
Sambalpur in Orissa; 

(b) the different rail loutes that come 
uuder rhe jurisdiction of the above Railway 
Division: 

(0) tbe total acres of land acquired! 
demarcated for the establi,bment of Sam­
balpur Railway Division ; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHal 
MADHAVRAO SCINDIA) : (a) & (b) Tbe 
jurisdiction of SambaJpur Division bas Dot 
Jet be en finalised. 

(c) No land bas yet been acquiredl 
demarcated for the establishment of 
Sambalpur Railway Division. 

(d) Does not ad ... 

Sarvey ., Ra .. Llak I 10 Oris. 

6187. SBRIMATI JAYANTI PAT. 
NAIIC. : Will tbe Minister of TRANSPOaT 
be plc.led to Itato :. 

• 
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(a> the names and the Dumber of the 
propOied raU links In Orisla for which 
lurvey hat been lanctJoDed ; 

(b) tho distaDco of eacb proposed line; 

Cc) by wblcb time the survey of each 
line i, expected to be completed; and 

(d) tbe detail. tbereof' 

THE MINIST~R OF STA TB IN THE 
DEPARTMENT OF . RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Survey for 
Khurda Road-Dolaoalr Rail ) ine bas been 
sanction cd. 

(b) 295 Ems. approximatelY. 

Cc) In 1986-87. 

(d) The progress of the survey upto 
Marcb '86 is 71 % .. 

Proposal for a Bridge Over River 
l\Jabanaoda OR Boudb Klakata Road 

In Orissa 

6188. SHRI RADHAKANTA DIGAL: 
Will the Minister of TRANSPORT be 
plcased to sta te : 

fa) whether Government of Orissa bas 
lubmitted a propo.al for construction of 
a bridge over river Mabanda on Boudh. 
Kiakata R.oad undet inter-state or economic 
importance loan sch eme durina the Sevonth 
Plan; 

(b) if so, the details thereof; and 

(c) the reaction of Government there­
to '1 

THB MINISTBR OF STATB IN THB 
D8PAR.TMBNT OF SURFACB TRANS­
PORT (SHRI RAIBSH PILOT): (a) No. 
Sir. 

(b) • (0) Do Dot arilt. 

Rate, for Dry DoeldDl of .. PI ...... 
Trawlers at· Vllakhap ....... 

Port 

6189. SHRI T. BALA GOUD : 
SHRI MURLIDHAR MANE : 

Will the Minister of TRANSPOR.T be 
pleased to state: 

(a) whether Government, bave raised 
tho rates for dry dockiDI of fisbinj vessels 
at V isakhapa tDam Port ; 

(b) tbe reaSODS why tho affected par­
tiel were not conlulted by tho' Port Trust 
Autborities ; 

(c) the rat"s ror dry docking which 
were prevalent in 1985 and tbe rates .iDee 
1st February, 1986 ; and 

(d) the steps beiDa taken to reduce 
and rationalise such rates for dry dockinl 
of fishi DB tl a wIers ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOr): (8) Yes 
Sir, The revision of the slip-way rates 
was liven effect from tho 14 th November. 
1985 •. 

(b) The revision of the sJipway cbaraCl 
was inevitable consequent OD the increase 
in wagos, inflationary trends in prices 0 f 
stoles etc. Actually expenditure on malo­
tenance of slipWlY operations was more 
tban the rcv.enue. As such tbe Port Trust 
Board approved tbe Increases in rates; 
fixed earlier iQ 1979, and their proposal 
was accepted. 

(c) A statement ia attached. 

Cd) As tbo rates were revised on ·no 
profit DO 101.· baa is to meet the increased 
oost 01 operation from t'me to time, ~o 
rcdactioo it OODIiderod pouibJ o. 




